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Dr. Rama Rao: 11 the Government 
want to take up any such measure, 
will they assure alternative  accom­
modation or financial  assistance be­
fore destroying these cffawli?

Sardar Swaran  Singh:  It  is  a
hypothetical question.

Indo-Japan Agrebmbnt

*70. Slurl T. B. Vlttal Rao:  Will
the Prime BliBlntor  be  pleated to

wfer to the reply to starred question 
No. 866 asked on the 13th Septem­
ber, 1954 and state  .

(a) ' Whether details of the Tech­
nical  Co-operation  Agreement  be­
tween India and Japan have  been 
finally worked out;

(b) if so, whether a copy of  the 
Agreement will be laid on the Table 
ioX the House; and

(c) if not, the stage at which the 
matter stands at present?

The Deputy Minister of External 
AfTairs (Shri Anil K. Chanda): (a)
to (c).  The details  of  the  draft 
Technical  Co-operation  Agreement 
between India and Jat>an were con­
sidered by the Government of India 
and were in the process  of being 
finalised when a revised draft of the 
Agreement was  received  from the 
Government of Japan.  This revised 
draft is now imder consideration.

Shri T. B. Vittal Rao: May I know 
if this technical co-operation will in­
clude sending of some Japanese ex­
perts to India for setting  up some 
factories here?

Shri Anil K. Chanda:  I am afraid
we cannot divulge the details of the 
proposed agreement at this stage.

Paints and Vapnishes

*765, Shri Jhulan  Sinha: Will  the 
Minister of Commerce and Industry be
pleased to state:

(a) the annual requirement of the 
country for paints and varnishes; and

(b) what part of it is met  from 
indigenous production?

Thê D̂eputy Minister of Commerce 
and Industry (Sliri Kanungo): (a)
33,000 tons.

(b) Practically all the demand.

Shri Jhnlan Sinha:  May I know,
if all the demand is met from local 
production, the country may  expect 
to get more requirements and be in 
a position to export?




